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whieh 5300 are in the employ of the 
River Steam Navigation Company 
\ ~l l  the remainder are in the other 
privatt'-se<'!or companies, That is the 
authentic figure which is given to me. 
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Shri A. P. Sharma: In view of the 
lact that most of the employees in 
the slf'amer seryices RTf> Pakistani 
nationals, what specific programme 
has the Govt'rnmffit got for the 
rt..'>Curitment and training of Indian 
nationals nnn. how long will it take 
10 (.'omplelc the programme? 

Sbrl Raj Bahadnr: I hove already 
~ ~  this. 

Mr. Speaker: Only the seccmd part 
r ~ to be answered. The 
Member wan'ts to know as to how long 
it will take' to compk-te the pro-
~r . 

Shrl Raj Bahadur: If need be, we 
can have thl' fe-placements in six 
months' timC', 

Shrimali Renuka Ray: Since the 
l ~ wer!' able to dismiss the 

Pak ~ ll  nationals, is it nol ~ l  

f(Jf th(' r ~ r  Minis1('r to take 

~ ~  

Shri Raj Baludur: WI' hav" also 
TI'JTlovcd th('m in the Calcutta region. 
But the main question at th(' present 
m(,mpnt is that tht' s('rvi('cf\ are not 
running-fl('cording to fu11 .icheduJe. In 
fact, the cmpluYl:t"s that we have got 
ther(' aT£' ~ r l ~ to Oll!" rl'quiremcnb, 

Dr. I .. M. Slngbvl: Since ~ han. 
Minister has made- a rea!llsuring claim 
'hat much "'ater ha,; ft()wpd down the 

BrahllIllJll1tra since 1962, I should like 
to ~  precise nature of impro-
vement in the proportion of Indian 
nationals employed as crew betwl'en 
196~ and 1965. I would like to know 
whether there is n large proportion 
of Indian nationals employed as crew 
and whether the claim made by the 
hon. Minister is justiHed in terms ot 
stntistic. 

Shri Raj Bahadur: I think the 
question to which I gave that rC1>Jy 
was in a different context. So far as 
the question of numbers is conC'l'rncd. 
I shall require notice. 

Shr! Buta Sillrh: I want to know 
the reaSon why the r ~  of 

India does not think it suitable to 
handover the service to the Indian 
Navy. 

Sbrt Raj Babadur: I do not know 
whether the Indian Navy would like 
to go to Bhahmaputra. 
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The Depat7 MIDIster III tile MIDIa-
try of FOOd IUI4 Arr\caHare (Shrt 
8bahnawu Kbaa): (a) The Central 
Government have decided only to 

undertake legislation to ell'llble dem-
Ing States to Introduce a Crop lDsa-
rance Scheme. 

(b) Does not arise. 

8hrt Linea Reddy: For how long 
has the scheme of National Crop 
Insurance been under contemplation 
of the Government? 

Shrt SbaJmawas Khan: It haa been 
under the contempl'atiotl of the Gov-
ernment Ilnce a very lon, time. 

Shrt Lln,a Reddy: Is it true that 
the Government have decided to put 
it In force in the Third Plan? 

Sui SbaJmawu Khan: We have 
every Intention of puttln, It In force 
during the Third Plan. In fact, the 
lummary has been prepared and it is 
before the Cabinet now. 

Shrl P. It. Chakravertl: The Gov-
ernment will start the scheme in the 
Punjab initially. May I know what 
are the eventual uncertainties which 
are proposed to be covered by this 
ocheme? 

Shrt ShaIlJlaw.s Khan: The inten-
tion Is to take it up first In the Pun-
jab, but before we do so, the neces-
sary legislation will bave to be en-
acted by this House. 

Shrt P. C. Borooah: To which 
Beetor will the work of crop Insurance 
be assigned-public or private secotr 
or co-operatives? 

Shrt ShallDawu Khan: This will 
be under Government. 

Mr. Speaker: The Member cannot 
put the question directly to tbe Minis-
ter. He should address me, 

8IIrt P. C. Bo.-h: To which 
!lector is this work going to be 
assigned? 

Shrt SbaJmawaa Khan: It will be 
aa1gned to the pubUc sector. 

Shrt Bata Singh: May I know whe-
ther the Punjab Government has 
made a number of repre.entations to ' 
the Central Government to start this 
scheme in the Punjab and, if so, may 
I know the reasons why this scheme' 
has been kept In abeyance? 

Shrt SbaJmawu Khan: As I ex-
plained just now. the enabling le,ls-
lation has to be passed by this House. 
As soon as this is done, the Punjab 
Government will go ahead. 
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Shrt Nareadra Singh Mahlda: May 
I know whether this will include only 
food crops or cash crops also? 

Shrt Shahnawaz Khan: It will in-
clude both. 

8brlmaU Savltrl NIpm: The hon. 
Minister, in his reply, stated that the 
Government had been Intending to· 
bring this scheme since long. I 
would like to know why it has taken 
so many years to come forward with 
this proposal and when we arc going 
to have this Bill passed and tbe 
scheme introduced. 

Sbrl Shahnawu Khan: This is ", 
new venture and, therefore, we had 
to consider it from all aspects. Since 
it was a venture of very great im-
portance, we had to consult ~ 
foreign experts and nat.urally it took 
some time. 

Shrl Kapur SIngh: May I knoW' 
whether the Government propole to 
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advise the State Governmenta or at 
least the Punjah Government, to 
ilntegrate these insurance premia with 
the land revenue assessment instead 
of keeping them as a leparate ce .. ' 

81ui Bbalmawu 1DIaD: The collec-
tion will be done with the land 
revenue. 

-t\' ""'"" ~  ON <!'Ii" Ill: 'IiA 
~ ~ ~ tt'fT <Ill' <!'Ii" 'AT ~ i\' 
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8brI luhV&llt Mehta: May I know 
when the scheme will be put before 
the Cahlnet for Its consideration, and 
bow long Government will taka 
before they rome forward with 8 Bill 
before this House' 

8hrI 8haJm&wu KhaD: As I have 
rlUbmllted before, the proposal Is 
hefore the Cabinet, and as BOon as it 
I. approved, I am sure th. t the hon. 
J'inlster of Parliamentary A1!airs will 
Joe kind enough to see that It II 
Introduced as early as poIIlble. 

'" ~ 1ITft: sr4't ~ 
~ it ~  fir. ~ ~ if '3'AO'T 

tutT am If9IfT t , ('it It ~ q'1IT 
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~ r ~ '1ft 'Ulf t fit; ~ """ 

rr~ ~ ~ ~~ it q'\\ ~ fi!;In 'I!lt I 
Dr. Bane SeD: Is It a fact thal 
when Government were r s r~ 

this scheme of crop insurance, the 
help of foreign experts was taken, 
and it 10, what was the necessity 
which prompted Government to take 
the help of  foreign experts when 
our own experts are quite competent 
enough' 

Shrl 8haJm&was KhaD: There ...... 
certain countries where they have 
this crop insurance sceme In opera-
tion, and naturally we wanted to 
benellt from their experience. The 
FAO i. an organisatlon which helpi 
countries to develop new ideas, anel 
we ,et aid from the FAO. 

Slui RaIl,.: I do not know whether 
the present Government and their 
advisers have looked Into the reports 
tha t they themselves have had.. • 
result of Ihe Inveltlgatlon. made by 
officers appointed by them specially 
to study the crop Insurance Icheme. 

I would like to know whether it 
il not a filet that the Punjab Govern-
ment themselv.. were thlnk!.Dg til 
thl. thin, a. an experimental measure 
and for that purpose they wanted 
legislation, .nd if 10, how many 
years this Government Is going tv 
take in order to lake It up at a real-
ly national Icheme to be administered 
by all the State.? 

Slui 8halmawu Kha.: A. soon .. 
Punjab has taken up this .cheme ~  

_ have a-..ed the results, I hope 
we .hall be able to 110 ahead much. 
. fIIlter. 

~~ ~ - l  

~~r. ~ l  ~~ ~ 
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t 1~  ~ ~ 
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Dr. Sarojlni Mahlshl: May I know 
whether technical advice from experta 
tram abroad has also been sought in 
this matter in regard to the prepara-
tion at the national scheme of crop 
insurance, and if so, on what aspects 
such advice has been sought? 

Shri Sbahnawaz Khan: We sought 
the advice of an FAO expert, Mr. 
Yamauchi; he ... Vl the pilot project 
Jlnd he found it quite feasible. 

Slui P. R. Patel It seems that the 
drop insurance scheme will take 
some time to come into force in our 
country. Till such time as that 
schemes comes into operation throu,n-
out the country, may I know whether 
Government have any scheme to 
compensate the cultivators for the 
losses that they inCUr due to failure 
-()! rain or any other natural calamity, 

Shrl Sbalmawaa Khan: Whenever 
there is some natural calamity, some 
relief is given to the cultivators by 
way of land revenue remission and 
things like; that also some loans are 
given. 

~ ~ ;' lRft" ~~ it 1f\'P'fT'1i ~ 
fifo 'l>m:I' 1ft'IT ~ ~ ~ it ~ flI<;r 
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... Procur_t b7 Food Corpon,. 
Uoo of india 

+ 
..... Shrt Kapar 8lqh: 

ShrI YaahpaJ SiDI'h: 
Shrt SoIa.Dld: 
ShrI P. K. Deo: 
Shrt Narasimba ~  

Dr. RaJoq 8ea: 

Will the Minister <>1 Food &lid ApI-
euHure be pleased to state: 

(e) whether it Is • faet that Food 
Corporation of India has not been 
assigned the task of rice r ~ 

ment in the next Kharif season; and 

Ib) if 10, the reasons thereof! 

The Deputy Minister In the MInJa. 
tr7 of FOOd and Agriculture (Shrl D. 
R. Cbavan): (a) and (b). No, Sir. Dur-
ing the next khari! season ~ Food 
COl'J'Oration of India will undertake 
direct procurement of rice partly In 
the States of Andhra Pnldesh, Mad.ral, 
My.ore, Kerala and the Union terri-
tory of Pondicherry and Karalkal. 

Shri Va.udevan Nair: He said 
'partly' or something like that. 

The MInister of Food and Alrleal-
tnre (Shrt C. Subraman1am): DIrect-
ly by them in parts 01 the Statel. 

Sbrt Kapur Slqh: May I know 
what i. the approximate lIap between 
the expected produce and the aetua\ 
requirements of rice in the country, 
and how it is proposed to be filled? 

Shri D. R. Chavan: ThIs does not 
arise out of the question. 

Shrl 8m Vishnu K_th: It 1s.80 
for you to decide, not for the MInu.-
ter. 




